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AT, feigaesy, AT ik HHTHTT =7 q=9 7 Ed & U S7a v 97 ™
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TG AT § AT g, STANT o ATEHRTT FT ST 64T ST |
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FIE 2ATH, ST 3 G 7 Baag g, 98 =9 ATIT=T 6 s & & Aae, Teas TIierenmr (3. .
), AAT TIE LA ] FLTRAA orf¥ee, i AT AR, F ST UF 99+, TAEEdr, HgamT -
384003, =T 1 forferd =9 | qrgaarsa fawr #1 @y =5 F7 g6

A UAT Ay SR A ATAT g AT [F9aw 9 & 97 off U w3 i #4798 JArgar g v sadr
qaTs =T &7 & g1 a1 et fafer srmeemft grer

AT
ITEIATET FIOEIR SHTAY ¥ THTAT i SfEfiuaste & siee & forg ar Sefeadt, Sefitaes,
ot sie Hihivwros
T~ T=ALTSIT Sre:- s TS - ST
o . LEL T
AT FT A s / sarw . amr Iy FE @ Fa— | o | -
1 2 3 4
1 590/004 00 09 99
2 703 (1) 00 04 52
589/001
589/002
3 589/003 00 29 45
589/004
589/005
4 702 00 02 07
5 443 00 21 62
6 444 00 01 34
7 442 00 08 29
8 441 00 06 29
9 440 00 09 82
10 432 432/P1, 432/P2 00 18 19
11 410 00 12 30
12 Aerie 713 %) 00 02 98
13 411 00 02 08
14 720 00 08 50
15 719 00 02 53
16 370 00 10 05
17 357 357/P1 00 00 64
18 371 00 02 52
19 356 00 13 25
20 372 00 11 46
21 354 00 03 47
22 68 00 01 80
23 325 00 04 18
24 711 @=) 00 01 82
25 291 291/P1 00 06 22
26 292 00 11 23
27 294 00 09 62
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28 295 00 19 36
29 312 00 22 85
30 309 00 01 70
31 170 00 02 36
32 311 00 00 45
33 301 00 05 74
34 302 00 02 94
35 298 00 11 79
36 307 00 16 98
37 308 00 08 01
38 . 156 00 02 44
YR (WTC)
39 155 155/P1 00 20 46
33140

[T, 7. TUFTUA-13011(26)/2/2026-3 0 ua-fussii(2-55097)]
THXTH FOUIT, AT qiaa

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION

New Delhi, the 13th July, 2026

S.0. 3859(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
a PIPELINE CORRIDOR FOR BCMU TO BCNA & BCMZ VIA BCMV, BCMW, BCNC and BCFH Village
Chadasana and Dharpura (Khant), Taluka — Becharaji, District - Mehsana, Gujarat state, pipeline should be laid by the
Oil and Natural Gas Corporation Limited.

AND WHEREAS it appears that for the purpose of laying such a pipeline, it is necessary to acquire the Right
of User in land described in the Schedule annexed hereto: -

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of section-3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in the Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

PROVIDED THAT any person interested in the said land may, within 21 days from the date of this notification,
object to the laying of the pipeline under the land to the Competent Authority (ROU), Oil and Natural Gas Corporation
Limited, Land Acquisition Department, KDM Bhavan, Palavasana, MEHSANA-384003, GUJARAT.

AND every person making such an objection shall also state specifically whether he/she wishes to be heard in
person or by legal practitioner.

SCHEDULE
PIPELINE CORRIDOR FOR BCMU TO BCNA & BCMZ VIA BCMV, BCMW, BCNC & BCFH

TALUKA: - BECHARAJI DISTRICT:- MEHSANA STATE:- GUJARAT
. Survey No./Block . Area
Name of village No. Part if any Ha Are Sq. mir,
1 2 3 4
1 590/004 00 09 99
2 703 (Road) 00 04 52
589/001
h
, Chadasana 580/002 0 s .
589/003
589/004
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589/005
4 702 00 02 07
5 443 00 21 62
6 444 00 01 34
7 442 00 08 29
8 441 00 06 29
9 440 00 09 82
10 432 432/P1,432/P2 00 18 19
11 410 00 12 30
12 713 (Road) 00 02 98
13 411 00 02 08
14 720 00 08 50
15 719 00 02 53
16 370 00 10 05
17 357 357/P1 00 00 64
18 371 00 02 52
19 356 00 13 25
20 372 00 11 46
21 354 00 03 47
22 68 00 01 80
23 325 00 04 18
24 711 (Road) 00 01 82
25 291 291/P1 00 06 22
26 292 00 11 23
27 294 00 09 62
28 295 00 19 36
29 312 00 22 85
30 309 00 01 70
31 170 00 02 36
32 311 00 00 45
33 301 00 05 74
34 302 00 02 94
35 298 00 11 79
36 307 00 16 98
37 308 00 08 01
38 Dharpura (Khant) 156 00 02 44
39 155 155/P1 00 20 46
33140

[F. No. Expl-13011(26)/2/2026-EXPL-PNG (E-55097)]
REGHURAM KRISHNA, Under Secy.
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